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REPORTS OF THE COMMITTEE ON PETITIONS 

 SHRI SHYAMAL CHAKRABORTY (West Bengal): Sir, I beg to present the following Reports 
(in English and Hindi) of the Committee on Petitions:— 

 (i) One Hundred and Thirty-third Report on the petition signed by Shri Gurjit Singh praying 
for imposition of certain reasonable restrictions on the use of mobile phone; and 

 (ii) One Hundred and Thirty-fourth Report on the petition signed by Jainacharya Shri Vijay 
Ratnasundersuri praying for exemption to certain categories of charitable organizations 
from payment of income-tax on receipt of anonymous donations. 

_________ 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY 
STANDING COMMITTEE ON HOME AFFAIRS 

 SHRI PRASANTA CHATTERJEE (West Bengal): Sir, I beg to present a copy each of the 
following Reports (in English and Hindi) of the Department-related Parliamentary Standing 
Committee on Home Affairs:— 

 (i) One Hundred and Fortieth Report on Action Taken by Government on the 
Observations/Recommendations contained in the One Hundred and Thirty Second 
Report on Demands for Grants (2008-09) of the Ministry of Home Affairs; 

 (ii) One Hundred and Forty-first Report on Action Taken by Government on the 
Observations/Recommendations contained in the One Hundred and Thirty Third Report 
on Demands for Grants (2008-09) of the Ministry of Development of North- Eastern 
Region; and 

 (iii) One Hundred and Forty-second Report on Implementation of Central Scheme of 
Modernisation of Prison Administration. 

_________ 

REPORT OF THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES AND 
SCHEDULED TRIBES 

 सुǛी अनुसुइया उइके (मÁय Ģदेश): महोदय, मȅ “भारत सचंार िनगम िलिमटेड (बी.एस.एन.एल.) मȂ 
अनुसूिचत जाितयȗ और अनुसूिचत जनजाितयȗ के िलए आर©ण और िनयोजन” के संबंध मȂ अनुसूिचत जाितयȗ 
और अनुसूिचत जनजाितयȗ के कÊयाण संबंधी सिमित के सȅतीसवȂ Ģितवेदन की एक Ģित (अंĐेजी तथा िहÂदी 
मȂ) सभा पटल पर रखती हंू। 

_________ 

REPORT OF THE PUBLIC ACCOUNTS COMMITTEE 

 DR. K. MALAISAMY (Tamil Nadu): Sir, I lay on the Table a copy (in English and Hindi) of the 
Eighty-fourth Report of the Public Accounts Committee (2008-2009) on Action Taken on its 
Fifty-fourth Report (Fourteenth Lok Sabha) on Excesses over Voted Grants and Charged 
Appropriations (2005-2006). 


